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An Act to make provision to determine the
date of the termination of the present
war and for purposes connected there-
with.

X THEREAS it is expedient to make provision to

determine the date of: the termination of the
present war and for purposes connected theremth It

"is hereby enacted as follows +— .

1. This Act may be called the Termination of the Shorb titke
Present War (Definition) Act, 1919.

2. For the purposes of any provision in any Date of termi:

enactment or in any notification or rule issued o mtion of pro-.
sent war to be

made thereunder, and, except when the context ofther- such as may
wise requires, of any provmlon in any contract;, deed ';fif;%?jfiyby
or other instrument referring, expressiy or impliedly, in Council.

and in whatever form of words to the Dresent war or

the present hostilities,— - -

(1) the present war shall be treated s havmg:-
continued to and as havmg ended on such
date as His Majesty in Council may
declare in.that behalf in pursuance of the
provisions of the Termination of the
Present War (Definition) Act, 1918, and

(2) the date of the termination of war between

His Majesty and any particular  State
shall be the date similarly declared under
sub-section (3) of section 1 of the said
Act,
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